[RAJYA SABHA ]

Seventeenth Report (Seventeenth Lok Sabha) on ‘Review of Pradhan Mantri
Bhartiya Janaushadhi Pariyojana (PMBJP)’ of the Ministry of Chemicals and
Fertilizers (Department of Pharmaceuticals); and

(vii) Thirtieth  Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in its
Twenty-second Report (Seventeenth Lok Sabha) on ‘Status of COVID-19
vaccine production in India’ of the Ministry of Chemicals and Fertilizers
(Department of Pharmaceuticals).

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON SOCIAL JUSTICE AND EMPOWERMENT
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REPORTS OF THE COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES
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() Twelfth Report of the Committee (2021-22) on Action Taken by the
Government on the Observations/Recommendations contained in its Third
Report (Seventeenth Lok Sabha) on “Measures undertaken to secure
representation of OBCs in employment and for their welfare in Coal India Ltd.
(CIL), Northern Coalfields Limited (NCL) and South Eastern Coalfields Limited
(SECL)";

"These Reports were presented to Hon'ble Chairman, Rajya Sabha on 25.10.2021 and to Hon'ble
Speaker on 04.10.2021 under Direction 71(A)(1) of the Directions by the Speaker, Lok Sabha. The
Hon'ble Speaker was pleased to order the printing, publication and circulation of the Reports under
Rule 280 of the Rules of Procedure and Conduct of Business in Lok Sabha.



